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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (NORTH) : ROHINI COURTS : DELHI
Y
CRDER
Sub: Re-constitution of Commtittees of North District
In supersession of all earher orders in this regard, the following Commitiees are hereby re-constiluted with immediate
effect:~
| 5. }Name of Committee Name of the Judicial Officers Designated |Concerned
. No. as Branch
1. |[Committee constituted in Narth|The Principal District & Sessions Judge, Chairman
District to provide a platform for{North District, Rohini Court, Delhi.
|amicable resolution of ISSues ‘o T imar Barthwal, Principal Judge, Family Member
lconcerning 8ar & Bench, p North District. Rohini Court, Delhi
{(constiuted in  compliance of| S0uns, North Distnct, Rohini Court, :
| Order  No. 72/DHC/Gazl./ 2018\ gh, Jagmohan Singh, ASJ-03, Member
jaated 15.10.2018 of Hon'ble High|norh District, Rohini Court, Delhi.
| Court of Delfhi) -
! The Chief Judicial Magistrate, Member PS Officef
North District, Rohini Court, Delni. Judicial
The Administrative Civil Judge, Convener Branch
Narth District, Rohini Court, Dethi
The President, Rohim Court Bar Association. Member
! :
: The Hony. Secretary, Rohini Court Bar Associatian. Member
The Nominee, Bar Council of Delhl, Member
' 2. !Committee to comply with the| The Principal District & Sessions Judge, Chairman
|d|rections contained in "Witness | North District, Rohini Court, Delhi.
: P ion § 2018"
tofegianiSeteme, 201 The Deputy Commissianer of Palice (Rohini) in respect
! feonstituted in  compliance of f Police Stati > Crime Branch. EOW. K.N. Kati
l Judgment dated 05.12.2018 of :ﬂ 0|ge Latiolns t‘]‘"z' rime Branch, EOW, K.N. Katju
i Hon'ble Supreme Court of India in [ M318. Prashant Vihar,
WP (Crl) No. 156/2016 titled as}The Deputy Commissioner of Palice (Quter-North) in — .
Mahender Chawla & Ors. Vs Union | respect of Police Stations viz. Narela, Narela Industrial] "o oo | Prosecution
' of india & Qrs Area, Alipur, S. P. Badl, Bawana, Shahbad Dairy,| . .(zsl.‘;er (| Branen
Swaroop Nagar, Bhalswa Dairy, CAW Cell, Cyher Celi. lu"spc'még" e
The Deputy Coramissioner of Police (North-West) in| Stations).
respect of Police Stations wiz. Mode! Town, Mukherjee
Nagar, Mahendra Park, Jahangir Puri, Adarsh Nagar.
The Chief Public Prosecutor, Member
North District, Rohini Courts, Delhi. Secretary
© 3. ! committee for the! The Principal District & Sessions Judge, Chairman
' lengagement/selection of Law|Norih District, Rohini Court, Delhi.
I i Researcher for District Judge, - B
| [Comm. Court}. The Principal Judge, Family Courts, Member Judicial
; North District, Rohini Court, Dethi.
Branch.
The District Judge, Commercial Court-01, Member
North Bistnct, Rohim Court, Delhi.
' The District Judge, Commerecial Couri-02, Member
N North District, Rahini Court, Delhi.
4. KComnuttee 1o monitor/ obhserve
Ftp'; dﬁﬁags&':smgje ‘t‘ﬁ;?‘yz o;a:::ses Sh. Prem Kumar Barthwal, Principal Judge, Family .
Feomnies o adears. | Courts, North District, Rohini Court, Delhi, Chaimman
gompliance of directions contained
i E-mail dated 07.07.2023 of the
Mont Registrar (Judicial)/ CPC. )
[Hon'ble High Court of Defhi/ News| Sh. Umed Singh, District Judge (Comm. Court-2), Member
ety and Order No. 1377/51912-| North District, Rohini Cour, Delhi.
936/ 1(3/Gaz/ 23 dated
in 07 2023 of the Ld. Principal
District & Sessions Judge (HQs), i
[Tis Hazan Courts, Delhi). JBurglnc:‘;!
frunctions of Committes:- ; i ;
W) to ensure the entry of delay The Chief Judictal Magistrate {(Northj. Member
yeasons n all cases pending for
vrore than kvo years.
i) 20 mondor on monthly basis the
antry of delay reasons in cases
whicn valt fall under pendency for
knore than two years m the future | The Senior Civil Judge-cum-Rent Conlroller (Nerth). Member

penod and send a report in this
eqard on monthly basis on or

" ibefore 7" of every succeeding

manthn




5. |Committee to Monitor| Sh. Jagmohan Singh, ASJ-03, Chaimrman i
Compliznce with directions of | North District, Rohini Court, Delhi.
Hor'ble High Court of Delhi in '
case titled as Manjit Singh Vs F )
State Crl. MC No. 4485/2013|MS. Ruby Neeraj Kumar, CJM., Member
dated 10.09.2014. North District, Rohini Court, Delhi. i
Ms. Amandeep Kaur, ACJM, Member CMM Othee
North District, Rohini Court, Dalhi. '
Dr. Neha Khena, JMFC-02, Member
North District, Rohini Coudt, Dalhe
Sh. Sarthak Panwar, JMFC-05, Member
North District, Rotunt Court, Deltn.
The Deputy Commissioner of Police/ Member
Assistant Commissioner of Police (HQ)
{Rohini, Quter-North & Norlh-West Police Distncts).
6. Commitiee to monitor proper !
compliance of directions passed :
o o Hortie Supreme Cou oSy B2y DokSEm ASCETC, chaiman
India in SLP {Criminal) 5191/2021 ' ' '
titled as “Satender Kumar Antil |
Vs Central Bureau of
Investigation, |
Function of the Committee:- |
(i) 1o check the report submitted by
the concerned courts as perthe
mandate. Sh, Jagmohan Singh, AS-03, Member Juthiar
{ily to convene regular follow up North District, Rohini Court, Delni, Branch
meetings in this respect for
monitaring the compiiance,
(i) to ensure that the reporis are i
correct and do not have any ;
discrepancy and the correctness |Ms, Ruby Neera] Kumar, CIM, Member '
of the reports have been duly |North District, Rohini Court, Delhi.
1 certified by the concerned Judicial i
Officer. :
7. {Committee to Monitor|Sh. Viplav Dabass, ASJ, Spl. FTC, Chairman
Compliance with the directions [ North Distnct, Rohint Court, Delh.
of ‘The Rights of Persons with — —
Disabilities Act, 2016' (fo assist TheAdmmﬁlralive_Qw:l Judge, ) Member Admirsiral o
the Grievance Redressal Officer in North District, Rohini Cours, Delhi. Brarc”
the discharge of his functions). Ms. Ankita Bhatia, Civil Judge, Member
North District, Rohini Count, Delhi. |
8. |Committee for sensitization of|Ms. Shefali Sharma, ASJ-02, Chairpersen '
staff Members with respect to|North District, Rohini Court, Delhi.
b :
publEealing Sh. Viplav Dabass, ASJ, Spl. FTC, Member
Morth District, Rohir Court, Delhi.
Sh. Himanshu Sehloth, JMFC-03, Member | administratio |
North District, Rohini Court, Delhi. Brancr
Ms. Priya Janghu JMFC (Mahila Cour)-01, Member ;
North District, Rohini Court, Delhi. ‘
Ms. Garirma Jindal, JMFC-06, Member :
North District, Rohini Gourt, Delhi. |
9. | Committee for retrieval/| Sh. Amit Kumar, District Judge (Comm. Court-1} Chaimman ;
reconstruction of burnt record of |, g, iy mar, PO MACT-01, Member '
Accounts Branch, North Districh | o nictriet Rohini Court, Deli
Rohini Courts, Delhl, : d : %
Sh. Kisher Kumar, District Judge-04, Member Accounts
Nerlh District, Rohini Court, Delhi. Branch
Ms. Richa Manchanda, PO MACT-02, Member '
North District, Rohim Court, Dethi. |
Sh. Bajinder Singh, Account Oficer/DDO, Member !
North District, Rohini Court, Delhs.
106, | Committee for Weifare of|Sh. Sushil Kumar, ASJ-04, Chaimman [
Officers/Officials During Corona|North District, Rohlni Court, Belhi
Eﬁ?gg:;in E:%;enc};.ny e The Senior Civil Judge, _ Member
North District, Rohini Court, Delhi.
Administration
The Addi. Chief Judicial Magistrate, Member Branch
~ North District, Rohini Court, Delhi.
o™ The Administrative Civil Judge, Member
Nerth District, Rohini Court, Delhi.
|
The Branch In-Charge, Admn. Branch- Member !
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| District Court Vulnerable
{Witness Deposition Court
IRooms Monitoring Committee
[(VWDCMC) to monitor the
Hunctiontng of YWDCs in North

The Pringipal District & Sessions Judge
Naorth District, Rehimi Court, Delhi.

Chairman

Sh. Jagmohan Singh, ASJ-03,

District, Rohimt Courts, Delhi. Norih District, Rohini Court, Delhi. Member
(Comimiltee constituted i
comphance of leiter no.  156-| gk, viplav Dabass, ASJ/Spl. FTC,
167/Rules/DHC/2022 dated | North District, Rohini Cour, Delhi. Member
24.02 2022 of the Hon'ble High
!Court of Delhi vide Minutes of .
Maeting dated 03.02.2022 of the |Ms. Meenu Kaushik, ASJ-05 (POCSO0), VWDC
‘Committee To Monitor  Propar | North District, Rohim Court, Detlhi. Member Branch
! implementation of Several
| Guidetines Laid Down By The Sh. Amit Sahrawat
. Hor'ble Supreme Court As Well as | 1 q ). ! ; i i b
| Sorihic High Courl Of Defhi For ASJ-01 (POCS0), North District, Rohini Court, Delhi. Member
! Deahng With Matters Pertaining To
v Sexual  Offences  And  Child | The Officer In-Charge, VWDC Special
Wienesses” Morih-West & North District, invitee
|0l:uect|ve:- To submn gquarterly | Rohimi Courts, Delhi,
5monrronng report with regard ic
| funchioring of VWDC to the Hon'ble
| High Court of Dethi.
12 1 Grievance Redressal | $h. Amit Kumar, District Judge (Comm, Court-1), Chaiman
Committee. Morth District, Rohini Court, Delhi.
i1 ook into the complaints of Staff, T TGl TR el Distict Judge-03, Member
CLiwgonts,  Lawyers and  Fublic Norh District, Rotint Gourt, Delhi
i Persons & to fook into the request | Nonh Distnct, Ronint Court, Delni.
[ jang suggestions/gevances of afl| ms. Ruby Neeraj Kumar, CJM, Member
'me employees of North District). North District, Rohini Court, Delhi,
[ PS8 Office
| The Senior Civil Judge, Member
: Norih District, Rohini Courts, Delhi.
I
. The Adminisirative Civil Judge, Member
' MNorth District, Rohini Courts, Delhi.
' ! $h, Bajinder Singh, Accounts Officer, Member
| North Districi, Rohini Court, Delhi.
i 13. | Purchase Committee, Sh. Amit Kumar, District Judge {Comm. Court-1), Chaimnan
f North District, Rohini Court, Delhi.
Ms. Shefali Sharma, ASJ-02, Membher
Morth Districl. Rohini Court, Delhi.
Ms. Shivali Bansal, District Judge-03, Member
Norih District, Rohini Court, Dethi.
Purchase Cell
The Administrative Civil Judge Member
Morth District, Rohiny Courts, Delhi,
Sh. Bajinder Singh, Account Officer/DDO Member
Narth District, Rohini Court, Delhi.
; The Nominee of Finance Depit. Of GNCTD Member
(as per norms).
14. | Raview Sub-Committee. Sh. Umed Singh, District Judge (Comm. Court-2}, Chaiman
' Constituted in compliance of Order | North Distdct, Rohini Court, Delhi.
i No 3227-37/2018 dated -
£17 07.2018 of Hon'ble High Court | SN Viplav Dabass, ASJ/Spl. FTC, Member
[ af Dethi North District, Rohim Court, Dethi.
| Functions:- for improving
' ensposals and expediting | Sh- Dhirendra Rana, Spl Judge NDPS, Member
| deCation and Arrears | North District, Rehini Coun, Delhi.
: .Eﬂﬁﬁiﬁiia r;“ggg’cgzg ’ O‘;’ m:_gz Sh. Vikeam Sali, District Judge-02, Member
; Imonth!y totstlonal busls  The North District, Rohini Court, Dethi. Judicial
i Sub-Committee meels weekly and | Ms. Ruby Neeraj Kumar, CJM, Member Branch
| sends the monthly report to the| North Distnct, Rohini Courd, Delht.
i Disi I R C f
Hlor?'(l)lls: H,gi‘"g;"m g?};’;ﬁe atthe Ms. Divya Malhotra, SCJ-cum-RC, Member
, ' Norh Drstrict, Rohini Court, Delhi.
Ms. Jyott Nain, JMFC-07, Member
Morth District, Rohini Court, Delhi.
TS !Distnct Case  Management| The Principal District & Sessions Judge Chairman
| Committee North District, Rohini Court, Delhi.
11 ’ne Committee is constituted in —— N
f,wms of letler No. Sh. Prem Kumar Barhwat, Pnncipal Judge, Family Member
: 7068/CFMDHC/2024 dateq | Courts. North Districi, Rohini Court, Delhi.
| i ;
‘ 119 04‘2?24 of the Hon'ble High| sh, Umed Singh. District Judge (Comm. Court-2), Member Judiclal
I Court of Dl North Distnet, Rohini Cour, Delhi. Branch
Sh, Neeray Gaur, Judge Family Court, Member

MNonh Distrniet, Rohini Court, Delhy.
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Objective:- The Chief Judicial Magistrate, Member
The Commitlee shall implement Ihe | North Disirict, Rohini Court, Delhi.
diroctions/guidalines coaveyed in Action — 1
Plan for Arrear Reduction in District | The Senior Civil Judge, Member
Jutliclary (Annexure-A&B) of the above | North District, Rohini Court, Delhi.
referred  fefler and  lo ensura
congliance. The Secretary DLSA, Additional
North District, Rohini Court, Delhi. Member
16. |"Sub-Committee for assessing|The Principal District & Sessions Judge Chaiman
the quality of Support Persons |Norih District, Rohini Court, Delhi.
for Aidin Vulnerable
L Sh. Amit Safirawat, AS.-01 (POCSO), Member
(constituted in terms of the North District, Rohini Court, Delhi. VWG
directlons vide Minules of Meeting | sh, Ajay Nagar, ASJ (FTSC){POCSO) Member Brancr
dated 3 March 2020 of|North District, Rohim Court, Delhi.
"Commiitee (o moenitor proper
implementation of several The Secretary, DLSA, Member
guidetines laid down by the Hon'bfe | North District, Rohini Court, Belhi.
Supreme Court of India as well as
Homble High Court of Delhi for mfé,f;f_es?r’oﬁagg@ﬁ“' PRIRCC. Member
dealing with the matters pertaining (peela g: dew@gmail -
to sexual Offences and Child |y "as50791655 *
Winesses” of Hon'bie High court of |—.—
Delhi}. The ACP Narela Member
(acp-narela-di@nicn) 011-27787591.
17. | Sexual Harassment committee|Ms. Shivali Bansal, District Judge-03 Chairperson
(Commitiece o examine the |North District, Rohini Court, Dethi. : i
complaints of sexual harassment '
i Ms. Meenu Kaushik, ASJ-05 (POCSO} Member |
fled by the women employees Nomh District. Rohini C Dethi Administration i
posted in North District, Rohini| N LIS fict, Rohini Court, Dethi. - —
Court, Delf). Ms. Richa Manchanda, PO MACT-02 Member :
North District, Rohimi Court, Dethi.
Ms. Radha Bhardwaij, President of DAV Educational & Member :
Welfare Society (NGO). i
. Ms. Durgesh Nandini Shama, Sr. JA Member
R & | Branch (North), Rohini Court, Delhi.
18. [ Vigilance Committee. Sh. Sushil Kumar, ASJ-04 Chairman i
North District, Rohini Courds, Delhi, .
Sh. Kishor Kumar, Dislrict Judge-04 Member
North District, Rohim Counr, Deln [ vigtare
Sh. Vikram Bali, District Judge-02 Member | Brarc-
North District, Rohini Court, Delis. |
Ms. Ruby Neeraj Kumar, CJM, Member
North District, Rohini Court, Delhi.
Ms. Divya Malhotra, SCJ-cum-RC, Member
Morth District, Rohini Cour, Dethi.
19, |Wellness & Rejuvenate| Sh, Umed Singh, District Judge {Comm. Court-2}), Chaiman ;
Committee for Judicial Officers. | North District, Rehini Court, Delhi
Sh. Vikram Bali, District Judge-02 Member
North District, Rohini Court, Delhi. ;
Ms. Divya Malhotra, SCJ-cum-RC, Member Jocs
North District, Rohini Court, Delhi. Branch |
Sh. Ankur Panghal, Secretary DLSA Member i
North District, Rohini Court, Dethi. i
Ms. Garima Jinda!, JMFG-06 Member |
North District, Rohini Court, Delhi. i
20. |Wellness & Rejuvenate | Ms. Shivali Bansal, District Judge-03 Chairperson 1
Committee for Staff Members. Narth District, Rohini Court, Delhi. '
Ms. Bhujalt, JMFC-01 Member i
North District, Rohini Court, Dethi. :
Sh. Ankur Panghat, Secretary DLSA Member | aqministratan
Norh District, Rohini Court, Delhi. Bearcn :
Ms. Shubhi Gupia, JMFC (Mahila Courl)-02, Member !
Morth District, Rohin Court, Delhi.
Sh. Raohit Kumar, JMFC-04 Member
North District, Rohini Court, Delhi. i
21, |Criminal Injuries Compensation |The Principal District & Sessions Judge Chainman l
Board Morth District, Rohini Courd, Delh:. ]
The Secretary, DLSA (North). Member | GLSA “innr
The Concerned DCP Member
\\\-/ The District Magistrate, Alipur (North) Member
‘The Chief District Medical Officer, North District Member |
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! §2. Dethi Victim Compensation | The Principal District & Sessions Judge Chairman
| Committee Nonh District, Rohini Court, Delhi.
i | Sh. Dhirendra Rana, Spl Judge NDPS Member DLSA, North
: ! Narth District, Rohini Court, Delht.
. The Secretary, DLSA ) Member
{ North District, Rohini Court, Delhi.
| The Chief Public Proseculor Member
i North District, Rehini Court, Delhi.
23. |Montoning and Mentoring | The Judicial Officer posted as ASJ-01 Chaiman
| Commuittee North District, Rohint Courls, Delhi
; The Secretary, DLSA Member DLSA, North
! North District, Rohini Court, Delhi.
; Sh. 8. K. Mittal, Legal Aid Counsel Member
24, 1 Scrutiny and Evaluation | The Secretary, DLSA, Chairman
!Commmee. North Distriet, Rohini Court, Delhi.
| ’ §h. Himanshu Sehloth, JMFC-03, Member DLSA, North
North District, Rohini Court, Delhi.
Sh. Roshan Lal Samm, Legal Aid Counsel. Member
25. {Under Trial Review Committee The Principal District & Sessions Judge, Chairman
) Norih District, Rohini Court, Delbi.
The Secretary, DLSA Member
: North Bistrict, Rohini Court, Delhi. DLSA, North
| The District Magistrate, Alipur (North) Member
i The Concerned DCP Member
! The Jail Superintendent Member _ s
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- the Chaiman/Chairperson of the Committee is nol available fer any roason, then the next senlar most member of the Commillse shall act
as Chairman!Chairperson of the said Commiftee.
Minutes of the Meeling is lo be recorded by the Sr. PA/PA altached with the Cheirman/ChalrpersonMembers of the Committes,
Adl the correspondence with the Hon'ble High Cour of Delhi shall be made by the undersigned.
All decisions taken by each Commillee (ne{ chaired by the undersigned) shall be subject to the approval of the undersigned,
All the afficial communications 1o the Principal Districl & Sessions Judges of ather Districts or their Branches shall be sddressed Lo the
conceened Lo, Principal Districl & Sessions Judge and shall he made threugh the undersigned.
Each Commiltee shall submit monthly reparis of the stalus of matlers 1o the undersigned by the end of the first week of the following month.
Aiter approval of decision(s) of the Committee, consequentlal action, including Issuance of all necessary communication{s)/Order(s) and  fol-

low-ups shalt be undertaken by the Officer In-charge through concerncd Branch.

(Vinay Kumar Khanna)
Principal District & Sessions Judge
North District : Rohini Court : Delhi, —

o Jer T TR R
No_ s ked S1 =32 G085 ronayadmn.(North)/RC/2024 Dated, Delhi the, Df/il)ﬁol V?@'&‘\\ wd Wy ':9/.;;.\\\-\
Copy forwarded for information and necessary action to :- 4 ;-{‘"‘ : E,’;‘II?] UL I & R
1 The Ld. Regisirar General, Hon'ble High Court of Delhi, New Delhi. ‘
The Ld Princips! Dislrict & Sessions Judge (HQs), Delhi.
All the La. Principal District & Sessions Judge(s). Delhi, New Delhi.
Allire L Judicial Officers posied in Norlb District, Rohini Court Delhi,
The Ld. Princips! Judge {Family Court), Nerlh District, Rehini Courls, Delhi.
ihe Ld Judge Family Ceurl, North District, Rohini Courts, Delhi.
The Chief Prosecutor, North District, Rohini Court Delhi e
The Secretary. DLSA (North). Rohini Count. Delhi with request (o intimale to the Members of the Committees relaled 1o DLSA, Noril
Rohirm Courts, Delhi
all \he Branch In-charges of Norlh District. Rohini Gourt, Deihi.
The Presidenl/Secrelary, Bar Association (Tis Hazari, Karkadooma, Szkel, Dwarka. Rohini & Patiala House Courts),
Hony Secretary. Bar Association. Rohini District Courls, Delhi. ’
12 bony Secrelary, Bar Council of Delhi with request to nominate one member of Bar Council of Delhi for lhe Commiltee mentioned at St. No. 1.
13 Ms Radha Bhardwaj. President DAV Educational & Wellars Sociely, 153, Pkt-12, Seclor 21, Rohini, Delhi-86.
14 1he PRO/AFRO, North & Norlh-Wesl Dislricl, Rohini Courls, Delhi.
15 Tne Commissioner of Pollce, Police Headquarlers, Jal Singh Road, New Delhi.
18 The Deputy Cemmissioner of Police (Rohini Police District), PS-Begumpur, Delhi.
17 The Depuly Cemmissioner of Police (North-Wes! Police District), PS-Ashok Vihar, Delhi.
16 The Depuly Commissioner of Police (Quler-Norih Police Disirict), PS-5.P Badli, Delhi.
1% The Qirector Proseculion, Tis Hazar Courls, Delhi.
4 The Record Officer (RT)). Norh Districl, Rohini Courl, Delhi
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wa T The Web-Site Commiltee (English/Hindi), Tis Hazari Courls, Deihi.

Z2 The Wweb-Sile Commiltee, Rohini Ceurt, Dethi for uploading on Lhe webslte of North District.
23 The Dealing Assislant, Facililation Centre, Rohini Gourt, Dethl,
24. The Finance Deptl GNCTD wilh lie request o nominale one official for (he Committee menlioned at Sr. No. 13 above.

25 The Branch In-charge. VWDC with lhe directions ta inform Members of the Commillees {ether than Judlclal Officers).
2%, Gincers/Officials concerned

77 Persopal Office of the undersigned
28 The Branch in-Charge. R & ) Branch for uplnading on LAYERS.

Principal District & Sessions Judge 3
North District : Rohinl Court ; Delhi.
\/‘




